CUSTOMS. EXCISE & SERVICE TAX APPELLATE TRIBUNAL
NEW DELHI

04.08.2009

OR D E R N O. O /O F 2009

With reference to order No. 03 of 2009, it is hereby
clarified that all the miscellaneous matters and petitions filed in
the pending Excise appeals for the year 2006 as well as in all
Customs appeals shall be listed before the Division Bench of
Hon'ble Mr. D.N. Panda, Member (Judicial) and Hon'ble Mr.
Rakesh Kumar, Member (Technical), whereas all such matters in
relation to other Excise appeais and in all Service Tax appeals
shall be listed before the Division Bench of Hon'ble Mr. Justice

R.M.S. Khandeparkar, President, and Hon’ble Mr. M. Veeralyan,

Member (Technical), along with regular appeals.

(JUSTICE R.M.S. KHANDEPARKAR)
PRESIDENT
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